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Government. The Employees States Insurance Scheme
also provide medical treatment to factory worker.

Construction and Installation of Incinerators

1287. SHRI R.L.P. VERMA : Will the Minister of
HEALTH AND FAMILY AND WELFARE be pleased to
state :

(a) whether the Supreme Court has directed the
Central Government to construct and istall incinerators
in all hospitals and nursing homes in the Capital
equipped with 50 beds and above and falling under
administrative control; and

(b) if so. the details thereof and the action taken
thereon?

THE MINISTER OF STATE OF THE MINISTRY OF
HEALTH AND FAMILY WELFAR (SHR! SALEEM IQBAL
SHERVANI) : (a) and (b) The Hon'ble Supreme Court
in its judgement dated 1.3.1996 directed the Central
Government, Government of National Capital Territory
of Delhi, Municipal Corporation of Delhi and New Delhi
Munipal Committe to construct and install incineretors
in all hospitals and Nursing Homes in the Capital with
50 beds and above falling under their administrative
control within nine months. In order to implement the
directives of the Supreme Court. orders for installation
of an incinerator for Dr. Ram Manohar Lohia Hospital
have been issued. Action has also been initiated to
provide additional incinerator for Safdarjang Hospital,
Lady Hardinge Medical Collge and Associated Hospitals
and All India Institute of Medical Sciences. New Delhi
to supplement the incinerators already installed
Government of NCT of Delhi. Municipal Cooporation of
Delhi and New Delhi Municipal Committee are also
taking action to impiement the directives of the Hon'ble
Supreme Court.

Strategic Planning

1288. SHRI VINAY KATIYAR : -
SHRI PRABHU DAYAL KATHERIA :

Will the Minister of DEFENCE be pleased to state:

(a) whether the attention of Government has been
drawn to the news-item captioned “India Lagging in
strategic Planning” appearing in the Hindustan Times
dated May 31. 1996; and

(b) if so. the reaction of the Government thereto?

THE MINISTER OF STATE IN THE MINISTRY OF
DEFENCE (SHRI N.V.N. SOMU) : (a) Ye, Sir.

(b) India has a comprehensive strategic and
security policy based /nteralia on our threat perceptions
and the global and regional security environment. This
policy is kept continually under review, in the light of
developments which impact on our national security,
enabling Government to take all necessary measures
to cope with any threat to the nation.
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[Translation]
Irrigation Project in Tribal Areas of Rajasthan

1289. SHRI TARA CHAND BHAGORA : Will the
Minister of WATER RESOURCES be pleased to state :

(a) whether the Union Government would make
separate provisions for the completion of “Mahi Canal
(Sagwada-Dungarpur) Bagidore Anandpuri irrigation
project in the tribal area of Rajasthan; and

(b) if so. the funds to be provided in 1996-97 to the
aforesaid project?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA) : (a) Mahi Bajaj Sugar Project
Stage Il Unit |l envisages irrigation in Sagwada,
Dungapur, Bagidore and Anandpuri areas. The working
Group of the Planning Commission had recommended
an outlay of Rs. 33.06 crores for this Project for 1995-
96 subject to the condition that State Government would
obtain clearance from the Advisory Committee. The
project involves inter-State issues of submergence and
shaning of water between Rajasthan, Madhya Pradesh
and Gujarat. After resolving inter-State issues the State
Government is required to submit Detailed Project
Report to Central Water Commission for techno-
economic appraisal.

(b) 1996-97 Annual Plan of Rajasthan has not been
finalised.

Construction of Bridge in M.P.

1290. SHRI PRABHU DAYAL KATHERIA : Will the
Minister of SURFACE TRANSPORT be pleased to state:

{a) whether there is a proposal to construct a bridge
over river Asan near Ghonda on National Highway No.
3 1n Murena district of Madhya Pradesh;

(b) if so. the details thereof; and
(c) the time by which it is likely to be completed?

THE MINISTER OF SURFACE TRANSPORT (SHRI
T G. VENKATRAMAN) : (a) to (c). For the reconstruction
of a bridge across river Asan at Km. 85/10 on N.H. 3
technical proposal, land acquisition estimate and
aligment for new bridge have been approved by the
Government. The design and estimates are yet to be
prepared and submitted by the State Government.
Therefore. it I1s too early to indicate any time frame for
the completion of the project.

[English]
Clearance of RV P

1291. SHRI T. GOPAL KRISHNA : Will the Minister
of WATER RESOURCES be pleased to state :

(a) whether it 1s a fact that several river valley
projects are awaiting clearance from the Government of
India like Ichampalli, Polayaram (Ramapada Sagar
Project);, and



